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To,

Sub:

Ref:-

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAI\1, NAGALAND, I\4IZORAIq AND ARUNACHAL PRADESH)

NO. HC. Vtr-24 I 2003 I 5182/A

Shri Sa pta rshi Garg,

Jt.Registrar (Vig ila nce),

Gauhatr Hign Court,

Guwahatr.

Dr. Manash Baruah,

District & Sessions I udge,

Nalbari.

fl^
Dated Guwahati the 2t )uly 2027.

Station leave permission.

Your letter No. DJNB/,1565, dld 21.07.2022

Sir

With reference to the above, I am dlrected to inform you that your

prayer for station leave permission, with the official vehicle, at own cost,

from the evening oJ 22.07.2022 till the morning ot 25,07,2O22, has been

granted. The next senior most Jucjic aL o,'flcer at the station shall remain in charge of

your Court and offlce during your absence.

Memo NO.HC.Vll-2412OO3/5183/A, dated

Yours faithfully,

sd,l-

JT. REGISTRAR (VTGTTANCE)

Lt - o 1-1eZ-Z-

e Projeci [Yanager. Gauhati High Court.

Copy to

JT. REGIS (VIGI LANCE)
?e

r. ,.Th


